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NOTICE

It is to inform all concerned Tenderers/Vendors that after approval

from the Hon’ble Competent Authority vide letter dated 01.06.2023, at
present the contract of Housekeeping services at NGT(WZB), Pune with our
earlier Vendor i.e. M/s. Sons House, Mumbai has been extended for further

period of two months till 31.07.2023.

It is to further inform that the Vendors, who have submitted their
tender quotations/documents for the earlier periods mentioned in the
Tender Notices may collect back at the earliest from this Bench and submit
fresh tender quotation/documents according to the Tender Notice dated
07.06.2023. The said Notice has already been published on the website of
NGT as well as on GeM Portal. Q
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Registrar
NGT(WZB) Pune



